IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
COURT-III

Item No.-107

CA 482/2019 CA 485/2019
In

IB-761(ND)/2018

IN THE MATTER OF:

Ms. Sony Pictures Networks India Pvt. Ltd. ....OPERATIONAL CREDITOR
Vs.

M/s. Ortel Communication Itd. ....RESPONDENT

SECTION
U/s 9 IBC code 2016 Order delivered on 03.12.2020

CORAM:

CH. MOHD. SHARIEF TARIQ
MEMBER (JUDICIAL)
NARENDER KUMAR BHOLA
MEMBER (TECHNICAL)

PRESENT:

For the Applicant/OC : Mr. Sanjay Bajaj, Mr. Rajat Prakash, Advocates in CA-
, 482/2019

For the Respondent/CD

For the Intervener

ORDER
CA-482/485/2019:-

Both the sides are present. Pleadings are complete. Both the CAs are
posted for making final submissions.

List the matter on 10" December, 2020.

—ol- —sok~
(NARENDER KUMAR BHOLA) (CH. MOHD. SHARIEF TARIQ)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

MAMTA



IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
COURT-III

Item No.-107

CA 515/2019 CA 576/2019 CA 641/2019 CA 769/2019 CA 774/2019
In

IB-761(ND)/2018

IN THE MATTER OF:

Ms. Sony Pictures Networks India Pvt. Ltd. ....OPERATIONAL CREDITOR
Vs.

M/s. Ortel Communication Itd. ....RESPONDENT

SECTION .
U/s 9 IBC code 2016 Order delivered on 03.12.2020

CORAM:

CH. MOHD. SHARIEF TARIQ
MEMBER (JUDICIAL)
NARENDER KUMAR BHOLA
MEMBER (TECHNICAL)

PRESENT:

For the Applicant/OC

For the Respondent : Mr. Abhijeet Sinha, Mr. Bhavya Sethi, Advocates for R-5 in
CA-641/2019, for R-3 in CA-774/2019, for R-3 in IA-
3592/2020, Mr. Arjit Mazumdar, Mr. Shamboo Nandy,
Advocates for R-2 in CA-641/2019, for R-1 in CA-774/2019

For UCO Bank : Mr. B.K Mishra, Advocate

ORDER
CA-576/2019:-

The Resolution Professional along with Counsel is present. The Counsel for
Resolution Applicant is present. The Resolution Professional along with counsel has
completed the final submissions in relation to the CA-576/19 containing the Resolution Plan.
CAs-774/769/641/515/2019 will be taken up as objection to Resolution Plan. After hearing
these CAs the RP/PRA will have a chance to give rebuttal.

List the matter on 10" December, 2020.

VDA IR OIATR DI L2 L1 : A
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

MAMTA



